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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
- PRINCIPAL BENCH : NEwW DELHI

CP 65/98
OA 1663/96

“WeWw Delhi this the 17th day of April, 1998,

Hon'ble Shri S.R. Adige, Vice Chairman (A)
Hon'ble Smt.Lakshmi Swaminathan, Member (J)

Smt,Tara Thomas,

W/0 Shri V.A.Thomas,

Resident of - Centenary Hostel,
No.103,YMCA, Ashoka Road,

New™Delhi. ' -.Applicant

(By Advocate Shri Praveen Khattar)

Vs

1.Shri Kamal Pandey, 1IAsS,
Secretary to the Govt.of India, ~
Ministry of Agriculture,
Krishi Bhawan, New Delhi.

2.Shri s.v. Singh,

Director of Administration,

Directorate of Estension,

Deptt.of Agriculture ang Cooperation,
»Krishi Vistar Bhawan, :

IASRI Complex, Pusa,

New Delhi-12,

o . .Contemners

(None for the respondents) ‘

ORDER (ORAL) ‘ ’

(Honfble Shri S.R. Adige, vice Chairman (a)

by law. . _
Ledld a5 g, -~ /4% Lo
(Smt.Lakshmi Swaminathan) (S.R. Adighk)
Member(J)

Vice Chairman(A)




